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Supreme Court [35]

Airport Authority of India v. Sham Krishna B, (M.M. Sundresh and Satish Chandra Sharma, JJ.),
2026 SCC OnLine SC 87

Ambika Prasad v. State of Chhattisgarh, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine

SC 5947

Asim Mallik v. State of Odisha, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine
SC 3036

Channaraddi v. Hanmavva Mallappa Gadagi, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC
OnLine SC 5928

Deepak Solanki v. State of Rajasthan, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5939

Eastern Coal Fields Ltd. v. Rajesh Kumar Sinha, (Hima Kohli and Ahsanuddin Amanullah, 1J.), 2024
SCC OnLine SC 5937

Eastern Coalfields Ltd. v. Mita Mukherjee, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 5929

Harish Pal v. State of Haryana, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 5933

HT Media Ltd. v. Delhi South Goods & Service Tax, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2026 SCC OnLine SC 90

Jodhpur Vidyut Vitran Nigam Ltd. v. State of Rajasthan, (J.K. Maheshwari and Sanjay Karol, JJ.),
2024 SCC OnLine SC 5951

Kahkasha v. State of U.P., (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5946
Kailash Kumar v. State of H.P., (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 3035
Kapil Wadhawan v. CBI, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3038

Karnataka Residential Institutions Educational Society v. R. Nagamani, (Vikram Nath and Sanjay
Kumar, JJ.), 2024 SCC OnLine SC 5949

Lobha Gopalrao Paunikar v. Canara Bank, (P.S. Narasimha and Manoj Misra, J1.), 2024 SCC
OnLine SC 5950

Md. Firoz Mansuri v. State of Bihar, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 88

Meeta Ghosh v. State of Uttarakhand, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC
5942

Narendra Singh Rajawat v. Dinesh Garg, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 5940

Omee v. Executive Engineer, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC
5935

Oriental Insurance Co. Ltd. v. Bhag Singh, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5932

P.D. Honnurvali v. Pragati Grameen Bank, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5936

Prabhavathi v. Lakshmeesha M.C., (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5952

Pradeep Kumar Moharana v. Bijayalaxmi Samal, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.),
2024 SCC OnLine SC 5930
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Rakesh Kaushik v. State of Haryana, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5943

State of M.P. v. Raju Chuthel, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5944

State of Punjab v. Gurbax Singh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5945

State of Punjab v. Jagtar Singh, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5934
State of U.P. v. Ashok Singh, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5938
Sunil Soren v. State of Jharkhand, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5941

T.S Construction v. Howrah Zilla Parishad, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 3037

Tulasareddi v. State of Karnataka, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
89

Union of India v. K.R. Mani, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5948

V. Yogananda v. Annappa Prabhu, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5931

Vipin Kumar v. State of U.P., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 3034

X v. O/0 Speaker of the House of People, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 91

Allahabad High Court [2]

Abdul Ghaffar v. State of U.P., (Rajesh Singh Chauhan and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 20

Sapna v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 19

Andhra Pradesh High Court [17]
B. Ravi Kiran v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4660

Bharadwaja Kameswara Singh v. P Ranjith Basha, (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 4647

Bylapudi Sekhar v. Bylapudi Divya, (T Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4659
Chapidi Rayappa v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4652

Geddam Siddartha v. P Rama Rao, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4649

Gollapalli Srikanth v. Vasupalli Manoj Kumar, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4655

Gorrela Satyanarayana v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4653
K Amarender Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4657

Kaki Venkata Narasimha Prasada Rao v. Budida Vasantha Rao, (Venkata Jyothirmai Pratapa, J.),
2025 SCC OnLine AP 4654

Karam Malleswara Rao v. Uday, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 4648
Komala Alias Komali v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4658
M. Reddappa v. Manmohan Singh, (D Ramesh, J.), 2025 SCC OnLine AP 4646
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P. Visweswara Rao v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4661

Potluri Sreenivasulu v. State of A.P., (K Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC
OnLine AP 4650

T Sarada v. Salijamala Venkateswar, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4645

Vadde Rushendra v. State, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4656
Vemula Veera Swamy v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4651

Bombay High Court [109]
Advnce Pesticides v. Kisan Khad Bhandar, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 98

Aerocom Cushions (P) Ltd. v. Commr., (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC
OnLine Bom 134

Amol Narayan Nehare v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 94
Anandrao Babasaheb Awaghad v. Durgashankar, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 112

Anil Baburao Katariya v. Rajendra Laxman Dhake, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 88

Anil Jugalkishor Agrawal v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 95

Arun Vithoba Mahore v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 156

Asha Natthuji Katekhaye v. Rashtrasant Tukadoji Maharaj Nagpur University, (Anil S. Kilor and Raj
D. Wakode, JJ.), 2026 SCC OnLine Bom 128

Ashish v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 91
Ashok Baburao Bhonde v. Commyr., (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 139

Ashok Baburao Rathod v. Shahu Bala Rathod, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine
Bom 142

Ashok v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 87
Asif Yunus Pathan v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 78

Babasaheb Bhimrao Magdum v. Union of India, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom
6008

Baburao Tukaram Jadhav v. Siddheshwar Sahakari Sakhar Karkhana Maryadit, (Siddheshwar S.
Thombre, J.), 2026 SCC OnLine Bom 116

Bajarang Nagnath Chavan v. State of Maharashtra, (R.G. Avachat and Ajit B. Kadethankar, JJ.),
2026 SCC OnLine Bom 153

Balasaheb Sonba Chavan v. Dilip Baburao Rajput, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC
OnLine Bom 6004

Bappasaheb Rakhmaji Bhusare v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine
Bom 58

Bhanudas Laxman Janjal v. Siddheshwar Sahakari Sakhar Karkhana Maryadit, (Siddheshwar S.
Thombre, J.), 2026 SCC OnLine Bom 117

Chandrakant Ramcharan Malpani v. Narendra Narayanrao Gomkale, (M.M. Nerlikar, J.), 2026
SCC OnLine Bom 99

Chandraprakash v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 89
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Court on its own motion v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 113

Deshmukh Traders v. District Deputy Registrar, Coop. Societies, (Anil S. Kilor and Raj D. Wakode,
J1.), 2026 SCC OnLine Bom 152

Dinesh Dnyaneshwar Berad v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine
Bom 69

Dinkar Arjun Patil v. Naval Arjun Patil, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 120
Director Town Planning v. Mohan, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 6003

Executive Engineer v. Babulal Bansilal Toshniwal, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom
107

Ganesh Gorakh Lohar v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
80

Ganesh Kautikrao Lokhande v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine
Bom 73

Gyaniram v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 90
Jawahar Saw Mills (P) Ltd. v. Ganesh Saw Mill, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 83

Jyoti Sukram Gedam v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, 1J.), 2026 SCC
OnLine Bom 135

Kailas Shivajirao Ghare v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom
67

Kalawati Bhimrao Thorat v. State Maharashtra, (N.J. Jamadar and Sandeep V. Marne, JJ.), 2026
SCC OnLine Bom 115

Kamal v. Accountant General, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 130

Kapil Gopal Agarwal v. CIT, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine Bom
126

Karan Ramesh Naharkar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 97
Kavita v. Arun Dhondiram Sutar, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 111
Khushalsing v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 79

Kishor Dashrath Tangselwar v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026
SCC OnLine Bom 155

Krushna Datta Mujgule v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 60

Lotus Logistics & Developers (P) Ltd. v. Evertop Apartments Coop. Housing Society Ltd., (Sandeep
V. Marne, J.), 2026 SCC OnLine Bom 84

Machindra Maruti Gaikwad v. Union of India, (Arun R. Pedneker and Vaishali Patil-Jadhav, JJ.),
2026 SCC OnLine Bom 137

Madhukar Julalsing Salok v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 129

Maharashtra SRTC v. Anna Dhansingh Rathod, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 123

Malti Puranlal Tembhare v. Shri Chhatrapati Shivaji Education Society, (M.M. Nerlikar, J.), 2026
SCC OnLine Bom 100

Malubai v. Digamber, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 141
Mangesh Vishnuji Uike v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 96
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